IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :29-08-2024
Date 29.08.2024
Name of 7
the c.C
Applican Applied For
t

ABLAPL (Se
72542/ 129.08.20 |- PK Order Dtd. at
2024 24 8862/2 |MOHANTY 2024-08-27 No-

024 )

ABLAPL (Se
72543/ [29.08.20 |- Order Dtd. at
2024 |24 8846/ [ MOHANTY 2024-08-27 BAIL=2 | o~

024 8)

ABLAPL (Se
72544/ 129.08.20 |- Order Dtd. at
2024 24 8g53/2 |°X MISHRA 2024-08-27 BAIL=2 |\ o

024 9)

ABLAPL (Se
72545/ 129.08.20 |- Order Dtd. at
2024 24 8865/2 [n SAHOO 2024-08-27 BAIL=2 40—

024 8)

ABLAPL (Se
72546/ 129.08.20 |- Order Dtd. at
2024 24 8ga7/2 MR SAHOO 2024-08-27 No-

024 8)

ABLAPL (Se
72547/ 129.08.20 |- PK EgURg Order Dtd. —
2024 24 8852/2 |MOHANTY . 2024-08-27 No-

OLD

024 2)

ABLAPL (Se
72548/ [29.08.20 |- Eﬁi;;iA ESURg Order Dtd. at
2024 24 8866/2 || nimy oLn 2024-08-27 No-

024 2)

ABLAPL (Se

COURT

72549/ 129.08.20 |- Order Dtd. at
2024 |24 8859/2 | PANDA gfb 2 12024-08-27 BAIL=2 90—

024 )

ABLAPL (Se
72550/ [29.08.20 |- o BEHERA ;gURg Order Dtd. at
2024 24 8855/2 OLb 2024-08-27 No-

024 7)




10

11

12

13

14

15

16

17

18

19

20

21

22

ABLAPL (Se
72551/ |29.08.20 |- G FOUR Jorder pra. aarr_p [at
2024 |24 8849/2 |JAYASINGH oim 2024-08-27 No-
024 17)
ABLAPL (Se
72553/ 129.08.20 |- MK SWATN ESURg Order Dtd. at
2024 |24 8891/2 oim 2024-08-27 No-
024 17)
BLAPL- COURT (Se
72554/ 129.08.20 8016/2 JN NO. 2 Order Dtd. BATL-1 at
2024 |24 MOHANTY . 2024-08-27 No-
024 OLD 5
BLAPT,— COURT (Se
72555/ 129.08.20 8017/2 PK NO. 2 Order Dtd. at
2024 |24 MOHANTY . 2024-08-27 No-
024 OLD
3)
BLAPL- COURT (Se
72556/ [29.08.20 | S0 [PK vo. 5 |order ped. at
2024 |24 MOHANTY . 2024-08-27 No-
024 OLD
3)
BLAPL- COURT (Se
72557/ 129.08.20 78952 AK NO. 2 Order Dtd. at
2024 |24 MOHANTY . 2024-08-27 No-
024 OLD
3)
BLAPL- COURT (se
72558/ [29.08.20 |00 RK vo. 5 |order ped. at
2024 |24 MALLICK . 2024-08-27 No-
024 OLD
3)
_ (Se
72559/ [29.08.20 222532 G COURT |Order Dtd. at
2024 |24 JAYASINGH NO. 11 [2024-08-27 No-
024
3)
(Se
BLAPL-
72561/ |29.08.20 COURT |Order Dtd. at
2024 |24 7905/2 |S BISWAL NO. 11 [2024-08-27 No-
024
3)
(Se
BLAPL-
72562/ 129.08.20 COURT |Order Dtd. at
2024 24 7904/2 |S BISWAL NO. 11 [2024-08-27 BAIL-1 |\
024
2)
(Se
72563/ |29.08.20 gg?g?z a5 RoUT COURT |Order Dtd. at
2024 |24 NO. 11 2024-08-27 No-
024
2)
ABLAPL (Se
72564/ |29.08.20 |- BN COURT |Order Dtd. a1o At
2024 24 8739/2 |MOHAPATRA NO. 11 12024-08-27 No-
024 7
72565/ |20.08.20 ["PCT) S COURT |Order Dtd. oA {8e
2024 |24 51/201 |SAMAL NO. 11 2024-08-27 Branch |3°_




T e Y
WPC (OA (Se
53 12566/ [29.08.20 |) - BTIKRAM COURT |Order Dtd. oA at
2024 24 486/20 |SAMAL NO. 11 (2024-08-27 Branch No-
17 1)
[ WPC (OA (se
24 72567/ 129.08.20 |C) - S K COURT |Order Dtd. OA at
2024 24 1849/2 |MOHANTY NO. 11 |2024-08-20 Branch |No-
016 1)
[ WPC (OA (Se
5 72568/ 129.08.20 |C) - M/S S.L COURT |Order Dtd. OA at
2024 24 3318/2 |PATTNAYAK NO. 11 |2024-08-27 Branch |No-
017 1)
- WPC (OA (se
J¢ 72569/ [29.08.20 [c) - P K COURT |Order Dtd. oA at
2024 24 1258/2 |MISHRA NO. 11 |2024-08-27 Branch [No-
016 1)
L -
o 712570/ |29.08.20 ?gég;; & K SAHOO COURT |Order Dtd. ;te
2024 24 NO. 11 |2024-08-28 No-
2024
1)
B WP (C) - (Se
bg 72571/ [29.08.20 [T¢, L |AVISEK COURT |Order Dtd. at
2024 24 PANDA NO. 11 |2024-08-28 No-
2024
1)
[ W (C) - (Se
2o 72572/ [29.08.20 [T¢, 0 |AVISEK COURT |Order Dtd. at
2024 24 PANDA NO. 11 |2024-08-28 No-
2024
1)
B WP (C) - (Se
30 72573/ [29.08.20 7o, |AVISEK COURT |Order Dtd. at
2024 24 PANDA NO. 11 |2024-08-28 No-
2024
1)
72574/ |29.08.20 ["E(C)~ COURT |Order Dtd ;ie
3112024 24 20377/ b BISWAL NO. 11 2024-08-28 No-
2024
1)
L .
5, 712575/ [29.08.20 ?gég;; o B1ewAL COURT |Order Dtd. ;te
2024 24 NO. 11 2024-08-28 No-
2024
1)
72576/ |29.08.20 ["E(C)~ COURT |Order Dtd gie
3312024 |24 19672/ |B K SAHOO NO. 11 |2024-08-28 No-
2024
1)
[ ABLAPL (se
72577/ 129.08.20 |- COURT |Order Dtd. at
3412024 |24 9586/2 |7 R SAHOO NO. 7 |2022-08-04 BAIL=2 40—
021 9)
.. [72578/ [29.08.20 |[aBLAPL COURT |Order Dtd. . |(se
3510024 |24 - U P BAG NO. 7 |2024-02-26 BAIL-2 | ¢




384/20 No-
21 7
[ ABLAPL (Se
72579/ 129.08.20 |- COURT |Order Dtd. at
36 o024 |24 7965,2 [ K PANL 1C.0- g 7 12021-07-23 No-
019 7
[ ABLAPL (se
72580/ 129.08.20 |- COURT |Order Dtd. at
37 12024 24 433472 [N K ROUT [C. NO. 7 |2021-06-24 BAIL-1 |-
019 1)
[ CHIEF (se
4g 72581/ [29.08.20 isgézo DEBENDRA | JUSTIC |order Dtd. ;iIMIN at
2024 24 1 SWAIN : E'S 2024-11-18 wppEaL MO
COURT 5)
- CRLA- CRIMIN | o€
72582/ 129.08.20 COURT |Order Dtd. at
39 12024 24 136/20 |P R NAYAK |C. NO. 7 |2024-11-20 AL No-
24 : APPEAL
10)
- -
40 72583/ [29.08.20 T’fgé%; 5 Kk saHOO I COURT |Order Dtd. &gte
2024 24 . NO. 7 |2024-08-28 No-
2024
10)
- WP (C) - WwRIT | o€
a1 72584/ 129.08.20 18103/ SARAT c COURT |Order Dtd. BRANCH at
2024 24 DASH . NO. 7 |2024-08-28 No-
2017 -6
35)
[ (Se
WP (C) - WRIT
72585/ [29.08.20 COURT |Order Dtd. at
42 | ooa ” 6466/2 P K LENKA |C. vo. 7 |bo2ac0s-os BRANCH |-
016 1
30)
- WP (C) - WwRIT | o€
43 72586/ [29.08.20 |10, 0 |SUVENDU |, COURT |Order Dtd. arancH 13T
2024 24 BARTK : NO. 7 |2024-08-28 No-
018 -6
25)
- WP (C) - wrIT | (o€
44 72587/ 129.08.20 20519/ SARADA c COURT |Order Dtd. BRANCH at
2024 24 NAYAK : NO. 7 |2024-08-28 No-
2021 -6
16)
- WP (C) - wRIT | o€
45 72588/ [29.08.20 |) o'~ |GYANENDRA |, COURT |Order Dtd. eancn 2t
2024 24 CHATTANYA |~° NO. 7 |2024-08-28 No-
022 -8
43)
- WP (C) - wriT | (°©
4 12590/ [29.08.20 |70 00 INIRANJAN |, COURT |Order Dtd. aeancH 13T
2024 24 MALLICK : NO. 7 |2024-08-27 No-
2023 -7
10)
- WP (C) - wrir | (S©
47 72591/ [29.08.20 |)7 00" INIRANJAN |, COURT |Order Dtd. eancn 2t
2024 24 MALLICK : NO. 1 |2024-08-27 No-
2023 -7
10)
148 [72592/ [29.08.20 [wa- KIRTAN  [C.O. |COURT |order Dtd. WRIT |(Se




49

50

51

52

53

54

55

56

57

58

2024 |24 739/20 |DANG NO. 1 |2024-08-28 APPEAL |at
23 No-
7)
WA- (Se
72593/ 129.08.20 739/20 P K COURT |Order Dtd. WRIT at
2024 |24 0 MISHRA NO. 1 |2024-08-28 APPEAL |No-
7)
WRIT
Wp (C) - BRANCH ;ie
72594/ 129.08.20 COURT |Order Dtd. (DIVIS |~
2024 |24 §g§§6/ P K DASH NO. 1 |2024-08-27 10N T;O
BENCH- )
3)
(Se
72596/ [29.08.20 [co7C P LK. COURT |Order Dtd. 2
2024 24 MOHANTY NO. 15 2024-08-27
24 120
)
(Se
72597/ |29.08.20 [CRLMCT COURT 15 ger Dtd. at
sona |5 2826/2 |P. BEHERA NO. 2 o e No-
024 OLD 120
)
(Se
72598/ |29.08.20 [CRLMCT COURT |5 der Dtd. at
soon . |na 2785/2 |T. BAG NO. 2 |5oott eos No-
024 OLD 120
)
(Se
72600/ [29.08.20 [Z5X1C0 s k. FOUR Jorder pra. o
2024 |24 o BEHERA oo 2 12024-08-21 o
)
TRP (C) ;ie
72601/ [29.08.20 |- COURT |Order Dtd.
2024 24 2a6/20 |° SAMAL NO. 11 |2024-08-27 No
120
24
)
TRP (C) ;ie
72602/ [29.08.20 |- G. COURT |Order Dtd. o
2024 24 202/20 |JAYSINGH NO. 11 2024-08-27 s
24
)
(Se
72603/ 29.08.20 |15 R.cCH. COURT |Order Dtd. o
2024 |24 o ROUT NO. 11 2024-08-27 s
)
CcMP- (Se
72604/ [29.08.20 COURT |Order Dtd. at
2024 |24 226/20 K.K. NATH NO. 20 |2024-08-27 No-

120




L —
5 |72605/ [29.08.20 g?éé;o K.N. . COURT |Order Dtd. ;z_
2024 |24 SAHOO ‘O INo. 15 [2024-08-27
24 120
)
T (Se
WP (C) - at
72606/ 129.08.20 COURT |Order Dtd.
60 19868/ MK NAYAK |C. No-
2024 |24 2054 NO. 15 (2024-08-27 e
)
(Se
o1 [72607/ [29.08.20 Si?é;o P.K. . COURT |Order Dtd. ;z_
2024 |24 MOHANTY ‘O INo. 15 |2024-08-27
24 120
)
[ (Se
BLAPL- at
72608/ |29.08.20 COURT |Order Dtd.
62 7135/2 |L BEHERA C. No-
2024 |24 1 NO. 15 |2024-08-23 e
)
(Se
c3 72609/ [29.08.20 2“;1(8)7; G. . COURT |Order Dtd. ;z_
2024 |24 S04 |JAYSTNGH NO. 15 |2024-08-27 o
)
(Se
BLAPL-
72610/ 129.08.20 COURT |Order Dtd. at
64 o024 24 7908/2 B DAS C-0- No. 15 |2024-08-27 BAIL-1 | o
024
4)
WP (C) - (Se
65 72611/ [29.08.20 |1 07 IB.R. . COURT |Order Dtd. at
2024 |24 SENAPATT | ~°°° [NO. 15 2024-08-23 No-
2024 5
T i} (Se
oo 72612/ [29.08.20 33??32 5 bas . COURT |Order Dtd. at
2024 |24 ‘O INo. 15 [2024-08-27 No-
024
4)
[ ABLAPL (se
72613/ [29.08.20 |- COURT |Order Dtd. at
67 2024 |24 8758/ [FN SAHOO [C.0. 0y " 15 15024-08-27 No-
024 4)
T s
cg 72614/ [29.08.20 ?gégé; c sman e COURT |Order Dtd. ;te
2024 |24 : 9 INO. 15 [2024-08-23 No-
2024
4)
[ ABLAPL (se
72615/ [29.08.20 |- COURT |Order Dtd. at
69 15024 |24 8784, |° MOHANTY [C.0. 0y " 15 12024-08-27 No-
024 4)
170 [712616/ [29.08.20 [wp(C)- [P.C. DAS [c.0. [COURT [order Dtd. (se




71

72

73

74

75

76

77

78

79

80

81

82

2024 |24 20393/ NO. 15 |2024-08-27 at
2024 No-
4)
ABLAPL (Se
COURT
72617/ 129.08.20 |- Order Dtd. at
2024 24 8720/ KN SAHOO gib 2 19999-12-31 BAIL=2 40—
024 10)
(Se
WP (C) - COURT
72619/ [29.08.20 o Lot o, 5 lorder Dtd. at
2024 |24 2024-08-23 No-
2024 OLD
10)
ABLAPL (Se
COURT
72620/ 129.08.20 |- Order Dtd. at
2024 |24 8778/2 | SETHI gfb 2 12024-08-27 BAIL=2 |\ o
024 9)
_ (Se
72621/ |29.08.20 §§§§32 RK ESURg at
2024 24 024 MALLICK OLD No-
9)
ABLAPL (Se
72622/ 129.08.20 |- R SETHI ESURg Order Dtd. at
2024 |24 8748/2 oo 2024-08-27 No-
024 9)
s
72623/ [29.08.20 ?gész; R COURT |Order Dtd. ;te
2024 |24 - NO. 10 |2024-08-27 No-
2024
9)
ABLAPL (Se
72624/ 129.08.20 |- COURT |Order Dtd. at
2024 |24 8741/ LD PANDA NO. 10 |2024-08-27 No-
024 9)
WP (C) - (Se
72625/ |29.08.20 |0 000 IS K. COURT |Order Dtd. at
2024 |24 PARIDA NO. 1 |2024-08-27 No-
2024
9)
ABLAPL (Se
72626/ 129.08.20 |- S DAS COURT |Order Dtd. at
2024 |24 8764/2 NO. 1 12024-08-27 No-
024 9)
WP (C) - (Se
72627/ 129.08.20 19774/ M.K. COURT |Order Dtd. at
2024 |24 NAYAK NO. 1 |2024-08-27 No-
2024
9)
WP (C) - (Se
72628/ 129.08.20 19831/ A.P. COURT |Order Dtd. at
2024 |24 SAHOO NO. 1 |2024-08-27 No-
2024
9)
72629/ |29.08.20 ["E(C)~ COURT |Order Dtd gie
2024 |24 ;ggjl/ SK SAHU NO. 1 |2024-08-28 No-

9)




83

84

85

86

87

88

89

90

91

92

93

94

95

WP (C) - CHIEF (e

72630/ 129.08.20 JUSTIC |Order Dtd. at
2024 |24 ;8;10/ R.KHATUN E'S 2024-08-28 No-
COURT 9)
e (C) - CHIEF (Se

72633/ [29.08.20 [ooou” Ia.P. JUSTIC order Dtd. at
2024 24 Sona |saRoo E'S 2024-08-27 No-
COURT 9)
ABLAPL CHIEF (Se

72635/ 129.08.20 |- JUSTIC |Order Dtd. at
2024 |24 8747/2 (B SWAIN E'S 2024-08-27 No-
024 COURT 9)
ABLAPL CHIEF (Se

72638/ 129.08.20 - JUSTIC lOrder Dtd. at
2024 |24 8730/2 |1 PAGAL E'S 2024-08-27 BAIL-1 |\
024 COURT 0)
WP (C) - CHIEF (Se

72639/ [29.08.20 JUSTIC |order Dtd. at
2024 |24 ;8;24/ R.KHATUN E'S 2024-09-11 No-
COURT 6)
ABLAPL CHIEF (Se

72640/ [29.08.20 |- SK JUSTIC lOrder Dtd. at
2024 |24 8770/2 |MOHAPATRA E'S 2024-08-27 No-
024 COURT 0)
W (C) - CHIEF (Se

72641/ [29.08.20 JUSTIC |order Dtd. at
2024 24 ;8;20/ R.KHATUN E'S 2024-09-11 No-
COURT 6)
ABLAPL CHIEF (Se

72642/ [29.08.20 |- BN JUSTIC lorder Dtd. aarr_o |2t
2024 24 3642/2 |SATAPATHY E'S 2024-08-27 No-
024 COURT 8)
W (C) - CHIEF (Se

72644/ [29.08.20 )0 T | JUSTIC |order Dtd. at
2024 |24 ooa : E'S 2024-09-11 No-
COURT 8)
ABLAPL CHIEF (Se

72645/ [29.08.20 |- JUSTIC lorder Dtd. at
2024 |24 8607/2 [ PARIDA E'S 2024-08-27 No-
024 COURT 8)
WP (C) - CHIEF (Se

72649/ 129.08.20 19987/ |J.DAS JUSTIC |Order Dtd. at
2024 |24 Soaa : E'S 2024-09-11 No-
COURT 8)
ABLAPL CHIEF (Se

72650/ [29.08.20 |- JUSTIC |order Dtd. at
2024 |24 8774/2 |G SAHOO E'S 2024-08-27 No-
024 COURT 8)
72651/ |29.08.20 ["E(C) - CHIEE |5 Ger Dtd. (se
2024 02 19944/ |J.DAS JUSTIC 5024-09-11 at
2024 E'S No-




] | | | ookt o)

ABLAPL CHIEF (Se
o 12652/ |29.08.20 |- MN .o, |JUSTIC jorder Dtd. at
2024 24 8860/2 |MOHANTY P grs 2024-08-27 No-
024 COURT 8)
[ CHIEF (se
o 72654/ [29.08.20 ?59(2)3; T one . |JUSTIC |order Dtd. at
2024 24 004 . Y grs 2024-09-11 No-
COURT 8)
[ CHIEF (Se
WP (C) - WRIT
98 72655/ 129.08.20 31141/ A.K.MISHR c.o. JUSTIC BRANCH at
2024 24 5020 A E'S o No-
COURT 31)
- ABLAPL CHIEF (se
72657/ [29.08.20 |- MN JUSTIC Order Dtd. at
99 12024 24 8768/2 |MOHANTY C-0. lgig 2024-08-27 BAIL=2 |\ o
024 COURT 8)
[ W (C) - CHIEF (Se
10 172658/ [29.08.20 JUSTIC Order Dtd. at
0 2024 24 ;§§i4/ J-DAS €0 Igig 2024-09-11 No-
COURT 8)
[ CHIEF (se
10 |72660/ |29.08.20 ?57(221/ A.K. o o. |JUSTIC Order Dtd. gﬁﬁw at
1 12024 24 021 MISHRA Y grs 2024-08-16 e No-
COURT 25)
- ABLAPL CHIEF (se
10 172662/ [29.08.20 |- PK ¢ o. |9USTIC jorder Dtd. saTL_o |3t
2 |2024 24 8791/2 |MOHANTY P grs 2024-08-27 No-
024 COURT 8)
[ CHIEF (Se
WP (C) - WRIT
10 172663/ [29.08.20 JUSTIC Order Dtd. at
3 |2024 24 gé;gl/ K.K. NATH |C.0. g, g 2024-08-16 ?TANCH No-
COURT 31)
- CHIEF (se
10 172665/ [29.08.20 ?gég;/ PC ¢ o. |9USTIC jorder Dtd. gii;CH at
4 [2024 24 5094 MOHANTY Y grs 2024-08-14 e No-
COURT 29)
[ CHIEF (Se
WP (C) - WRIT
10 72666/ |29.08.20 JUSTIC |Order Dtd. at
5 |2024 24 ;éggO/ S.R. OJHA |C.O0. g, g 2024-08-16 ?zANCH No-
COURT 37)
[ WRIT | o
Wp (C) - CHIEF BRANCH | -
10 72667/ (29.08.20 |7 o [P. K. ¢ o, |JUSTIC jorder Dtd. (DIVIS |°°_
6 2024 24 004 PATRA Y grs 2024-08-27 TON o8
COURT BENCH-
)
1)
___ CHIEF (Se
WP (C) - WRIT
10 172669/ [29.08.20 JUSTIC Order Dtd. at
7 |2024 |24 gg;iw R.SAMAL —1C.0- Hovs 12024-08-16 PRANCH Ino-
COURT 30)




CHIEF (Se

72672/ [29.08.20 ?gé§>2 S . SUNANDI JUSTIC Order Dtd. gii;CH at
2024 |24 o0 NI E'S  |2024-08-16 o No-
COURT 22)
ABLAPL CHIEF (Se

72673/ [29.08.20 |- JUSTIC order Dtd. at
2024 |24 8763/2 |°N MISHRA E'S  12024-08-27 No-
024 COURT 22)
CHIEF (Se

72675/ 129.08.20 Vgégé/ P.K. JUSTIC |Order Dtd. gggCH at
2024 |24 o011 [routray E'S  |2024-08-16 o No-
COURT 47)
ABLAPL CHIEF (Se

72676/ [29.08.20 |- JUSTIC lOrder Dtd. at
2024 |24 872372 |RK DAS E'S  2024-08-27 BAIL=2 |\ o
024 COURT 7)
CHIEF (Se

72678/ [29.08.20 ?i;ii/ M.N. JUSTIC |order Dtd. giiECH at
2024 |24 Zoa1 | MoHANTY E'S  |2024-08-16 o No-
COURT 2)
ABLAPL CHIEF (Se

72679/ [29.08.20 |- JUSTIC lOrder Dtd. at
2024 24 8792/ |° MOHANTY E'S  |2024-08-27 No-
024 COURT 2)
ABLAPL CHIEF (Se

72681/ [29.08.20 |- JUSTIC |order Dtd. at
2024 |24 8781/2 |RR SINHA E'S  2024-08-27 BAIL=2 40—
024 COURT 8)
CHIEF (Se

72683/ [29.08.20 [0S0 |oN JUSTIC [Order Dtd. N
2024 |24 o MOHANTY E'S  2024-08-27 No-
COURT 1)
ABLAPL CHIEF (Se

72684/ [29.08.20 |- MN JUSTIC |order Dtd. at
2024 |24 2810/2 |MOHANTY E'S  2024-08-22 No-
024 COURT 4)
WP (C) - CHIEF (Se

72685/ |29.08.20 JUSTIC lorder Dtd. at
2024 |24 23513/ AP SAHOO E'S  |2024-08-27 No-
COURT 1)
WP (C) - CHIEF (Se

72688/ [29.08.20 JUSTIC |Order Dtd. at
2024 |24 ;8;25/ NK ROUT E'S 2024-08-27 No-
COURT 4)
WP (C) - CHIEF (Se

72690/ [29.08.20 JUSTIC |order Dtd. at
2024 |24 23225/ AP SAHOO E'S  |2024-08-27 No-
COURT 1)
WP (C) - CHIEF (Se

23222/ 22'08'20 19951/ |SK SWAIN JUSTIC gggjfogfg% at
2024 E'S No-




[ | | [COURT 4)
WP (C) - (Se
12 [72695/ [29.08.20 |0 20 | Lo COURT |Order Dtd. at
1 2024 24 NO. 11 2024-09-17 No-
2024
4)
N WP (C) - (Se
12 72697/ 129.08.20 20457/ PK COURT |Order Dtd. at
2 12024 24 MOHANTY NO. 20 2024-09-20 No-
2024 5
12 [72701/ |29.08.20 WE(C)~ COURT |Order Dtd ;ie
3 2024 |24 17644/ DK JENA NO. 20 [2024-08-27 No-
2024
4)
12 [72704/ |29.08.20 |"E(C)~ COURT |Order Dtd ;ie
4 2024 24 19416/ K SAHOO NO. 20 2024-08-27 No-
2024
4)
N CRLMC- (Se
12 {72705/ [29.08.20 | oo~ [HIMANSHU COURT |Order Dtd. at
5 12024 24 00 KUMR BHOL NO. 20 |2024-08-21 No-
4)
___ Se
12 |72708/ 129.08.20 Tgéi%; BK SETHT COURT |Order Dtd. ;t
6 12024 24 NO. 20 2024-08-27 No-
2024
4)
[ ABLAPL (se
12 [72709/ 29.08.20 |- ANITA EgURg Order Dtd. at
7 12024 24 8744/2 |SAHOO : 2024-08-27 No-
OLD
024 4)
__' ~ (Se
12 |72712/ 129.08.20 ?gég;/ ¢ PARIDA ;gURg Order Dtd. at
8 12024 24 2024 oim 2024-08-23 2?—
[ ABLAPL (se
12 |72714/ [29.08.20 |- R SAHOO ;gURg Order Dtd. at
9 2024 24 8699/2 oim 2024-08-23 No-
024 4)
N WP (C) - COURT (se
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4/2024 5
25 [72849/ [29.08.20 |ABLAPL COURT |Order Dtd. . |(se
9 2024 |24 - B.SINGH 1C.0- 5. 3 |2024-08-27 BAIL-1 | ¢




[ 8839/2 No-
024 14)
N WP (C) - (5e
26 72850/ 129.08.20 20516/ M. K. COURT |Order Dtd. at
0 2024 24 MOHANTY NO. 3 |2024-08-27 No-
2024
14)
[ ABLAPL (se
26 [72851/ [29.08.20 |- P.K.MOHAN COURT |Order Dtd. sarr-1 2t
1 2024 24 8827/2 |TY NO. 3 |2024-08-27 No-
024 1)
N CRLA- crmn | '5€
26 72852/ 129.08.20 13/201 SAMIR COURT |Order Dtd. AL at
2 2024 24 o BARTK NO. 5 [9999-12-31 AEPEAL gi—
N WP (C) - (Se
26 |72853/ [29.08.20 )" M. K. COURT |Order Dtd. at
3 12024 24 MOHANTY NO. 5 |2024-08-27 No-
2024
5)
- W (C) - (Se
26 |72854/ [29.08.20 j o7 [P. K. COURT |Order Dtd. at
4 12024 24 MOHANTY NO. 5 |2024-08-27 No-
2024
5)
N WP (C) - wrIT | (5©
26 172855/ 129.08.20 COURT |Order Dtd. at
5 12024 |24 1726/2 |S C DAS NO. 5 |2024-08-27 BRANCH |\
007 -7
15)
N WP (C) - wrIT | 5©
26 72856/ [29.08.20 COURT |Order Dtd. at
6 2024 24 8290/2 |P K LENKA NO. 5 |2024-08-28 BRANCH |\
019 4
19)
[ TRP (C) (se
26 172857/ [29.08.20 |- Ei?;NDRA COURT |Order Dtd. at
7 12024 24 210/20 NO. 11 |2024-10-09 No-
PANDA
24 19)
N cMP- (Se
26 172860/ 129.08.20 COURT |Order Dtd. at
8 2024 24 676/20 |S.K.SAHOO NO. 11 |2024-08-28 No-
24
19)
N RPFAM- (Se
26 |72862/ [29.08.20 [T "0 b o COURT |Order Dtd. FIRST |at
9 2024 24 >3 R NO. 11 |2024-08-28 APPEAL [No-
5)
N CMP- wriT | (°©
27 72864/ 129.08.20 COURT |Order Dtd. at
0 [2024 |24 354/20 |D.NAYAK NO. 11 [2024-08-28 BRANCH |yyo-
24 -3
14)
B CMP- wrir | (S©
27 72866/ [29.08.20 COURT |Order Dtd. at
1 2024 24 559/20 |D.SAMAL NO. 11 |2024-08-28 BRANCH |-
24 -3
14)
127 [12867/ [29.08.20 [WP(C)- [P.C.MOHAN [C.0. [COURT [Order Dtd. WRIT |(Se




12024

24 1278/2 Ty NO. 20 |2024-08-28 BRANCH |at
024 -3 No-
11)
WP (C) - WwRIT | (o€
72868/ 129.08.20 16233/ A.K.ACHAR COURT |Order Dtd. BRANCH at
2024 24 YA NO. 20 |2024-08-28 No-
2013 -2
9)
CRLMC- (Se
72869/ 129.08.20 30942 MRUTYUNJA COURT |Order Dtd. at
2024 24 024 Y MOHANTY NO. 20 2024-08-28 No-
9)
(Se
WP (C) - WRIT
72877/ 129.08.20 COURT |Order Dtd. at
2024 |24 27920/ |KSHITISH NO. 20 |2024-08-23 BRANCH |_
2023 -4
38)
_ (Se
72878/ [29.08.20 g??/zo N K COURT |Order Dtd. iéiEAL at
2024 24 SATPATHY NO. 20 [2024-08-27 No-
24 SEC. |,
(Se
FAO- MISC.
72879/ 129.08.20 COURT |Order Dtd. at
2024 24 275/20 |S R OJHA NO. 20 |2024-08-27 APPEAL o_
24 SEC.
2)
WP (C) - |SANTOSH WwRIT | o€
72880/ [29.08.20 COURT |Order Dtd. at
2024 |24 28329/ |KUMAR NO. 22 2024-11-20 BRANCH |0
2022 NANDA : -2 s
WP (C) - wrrr | (5@
72882/ 129.08.20 11296/ SATYAJIT COURT |Order Dtd. BRANCH at
2024 24 BISWAL NO. 22 |2024-08-23 No-
2024 -3
33)
ABLAPL (se
72883/ [29.08.20 |- b sINGH COURT |Order Dtd. at
2024 24 8735/2 NO. 22 [2024-08-27 No-
024 33)
(Se
CRLMC-
72884/ 129.08.20 COURT |Order Dtd. at
2024 24 2470/2 |P R SWAIN NO. 22 [2024-08-27 No-
024
33)
ABLAPL (se
72885/ [29.08.20 |- b sINGH COURT |Order Dtd. at
2024 24 8782/2 NO. 22 [2024-08-27 No-
024 33)
(Se
CRLMC-
72887/ 129.08.20 COURT |Order Dtd. at
2024 24 2470/2 |L MOHANTY NO. 22 [2024-08-27 No-
024
33)
ABLAPL (se
COURT
72888/ [29.08.20 |- Order Dtd. at
2024 24 8745/2 [P SAHOO gfb 2 12024-08-27 BAIL=2 90—
024 11)




72889/ [29.08.20 géi;zo S COURT |Order Dtd. ﬁigﬁ at
2024 |24 MOHARANA NO. 23 |2024-09-30 No-
24 SEC. |y,
(Se
WP (C) - WRIT
72891/ [29.08.20 COURT |Order Dtd. at
2024 24 32492/ |KSHIEITH NO. 23 |2024-08-23 BRANCH |-
2023 -6
25)
(Se
72892/ 129.08.20 fgéi}z s K COURT |Order Dtd. gii;CH at
2024 |24 ACHARYA NO. 23 2024-08-27 No-
024 -4
19)
WP (C) - WRIT | o€
72893/ 129.08.20 12839/ ABINASH COURT |Order Dtd. BRANCH at
2024 24 SUNDARAY NO. 23 12024-11-25 No-
2024 -5
20)
(Se
WP (C) - WRIT
72894/ [29.08.20 COURT |Order Dtd. at
2024 |24 33022/ K.K. JENA NO. 23 |2024-08-23 BRANCH |y
2023 -5
20)
_ (Se
72895/ 129.08.20 ?Eéi;/ P K COURT |Order Dtd. gii;CH at
2024 |24 MISHRA NO. 23 2024-08-27 No-
2011 i
9)
(Se
WP (C) - WRIT
72896/ [29.08.20 COURT |Order Dtd. at
2024 24 35375/ |K.K. JENA NO. 23 |2024-08-23 BRANCH |0
2023 -6
16)
_ (Se
72897/ 129.08.20 25&8}2 A K COURT |Order Dtd. gii;CH at
2024 |24 MOHANTY NO. 23 2024-12-09 No-
024 -3
11)
(Se
72898/ |29.08.20 ?f{gg/ D K COURT |Order Dtd. gEiECH at
2024 |24 MALLICK NO. 23 |2024-08-23 No-
2024 -2 0
_ (Se
72899/ 129.08.20 gf{i}z D K COURT |Order Dtd. giiECH at
2024 |24 MALLICK NO. 23 |2024-08-23 No-
024 -8
42)
(Se
WP (C) - WRIT
72900/ [29.08.20 COURT |Order Dtd. at
2024 |24 35376/ |K.K. JENA NO. 23 |2024-08-23 BRANCH | _
2023 -6
16)
(Se
WP (C) - WRIT
72901/ [29.08.20 COURT |Order Dtd. at
2024 |24 35379/ |K.K. JENA NO. 23 |2024-08-23 BRANCH |-
2023 -6
16)
SA- (Se
72902/ 129.08.20 149/19 P.K.MISHR COURT Judgement Dtd. SECOND at
2024 |24 oo A NO. 23 |2024-08-23 APPEAL [7°




[ | | 3)
WP (C) - wrIT | '5©
29 72903/ 29.08.20 COURT |Order Dtd. at
8 (2024 |24 35380/ IK.k. JENA NO. 23 |2024-08-23 BRANCH Iyo-
2023 -6
16)
N WP (C) - wrrr | (5@
2972904/ |29.08.20 8979/2 D K COURT |Order Dtd. srancy 2t
9 2024 |24 MALLICK NO. 23 |2024-08-23 No-
024 -1
31)
N MA- mrsc. |'5¢
30 |72905/ 129.08.20 449/20 P.K.MISHR COURT |Judgement Dtd. APPEZ.%L at
0 12024 |24 A NO. 23 (2024-08-23 No-
02 SEC. g
[ (Se
WP (C) - WRIT
30 |72906/ 129.08.20 COURT |Order Dtd. at
1 2024 |24 35382/ |K.K. JENA NO. 23 2024-08-23 BRANCH lyo-
2023 -6
16)
[ WEC (OA (Se
30 72907/ [29.08.20 [C) - TAPAN COURT |Order Dtd. oA at
2 2024 |24 154/20 |SWAIN NO. 23 (2024-08-20 Branch No-
18 1)
[ (Se
WP (C) - WRIT
30 72908/ 129.08.20 COURT |Order Dtd. at
3 2024 |24 35384/ |K.K. JENA NO. 23 2024-08-23 BRANCH lyo-
2023 -6
16)
N MACA- ursc. |(S¢
30 [72909/ [29.08.20 COURT |Order Dtd. - at
4 [2024 |24 550/20 |K.C.NAYAK NO. 23 |2024-08-27 APPEAL |-
07 SEC.
1)
___ WEC (OA (Se
30 [72910/ [29.08.20 [c) - UMAKANTA COURT |Order Dtd. oa at
5 (2024 |24 4242/2 |CHHOTRAY NO. 23 (2024-08-21 Branch No-
016 1)
[ (Se
WP (C) - WRIT
30 [72912/ [29.08.20 COURT |Order Dtd. at
6 [2024 |24 35385/ |K.X. JENA NO. 23 2024-08-23 BRANCH yo-
2023 -6
16)
[ . (Se
30 (72913/ (29.08.20 COURT |Judgement Dtd. SECOND |at
7 |2024 |24 ;87/19 K. N. SAHOO NO. 23 (2024-08-28 APPEAL No-
2)
N WP (C) - wrrr | (5@
30 [72914/ [29.08.20 COURT |Order Dtd. at
8 [2024 |24 35387/ [|K.K. JENA NO. 23 2024-08-23 BRANCH |yyo-
2023 -6
16)
N RSA- (Se
30 |72915/ 129.08.20 192/20 |1.PANDA COURT |Order Dtd. SECOND |at
9 2024 |24 0o : NO. 23 (2024-08-27 APPEAL No-
7)
31 [72916/ [29.08.20 [wp(C)- [P.N. COURT |Order Dtd. WRIT |(Se
0 12024 |24 39886/ |NAYAK NO. 23 (2024-08-23 BRANCH |at




2023 -1 No-
49)
CRP- cIvin | °¢
72917/ 129.08.20 14/202 A.K.PARID COURT |Judgement Dtd. REVIST at
2024 24 A NO. 23 2024-08-22 No-
3 oN
1)
(Se
WP (C) - WRIT
72918/ [29.08.20 COURT |Order Dtd. at
2024 |24 37588/ [KSHIEITH NO. 23 |2024-08-23 BRANCH |-
2023 -7
18)
(Se
WP (C) - WRIT
72919/ 129.08.20 COURT |Order Dtd. at
2024 24 37587/ |KSHIEITH NO. 23 /2024-08-23 BRANCH o
2023 -7
18)
(Se
WP (C) - WRIT
72920/ 129.08.20 COURT |Order Dtd. at
2024 |24 37586/ |KSHIEITH NO. 23 |2024-08-23 BRANCH |o_
2023 -7
18)
(Se
WP (C) - WRIT
72921/ [29.08.20 COURT |Order Dtd. at
2024 |24 37585/ |KSHIEITH NO. 23 |2024-08-23 BRANCH |o-
2023 -7
18)
WP (C) - WwRIT | o€
72922/ [29.08.20 |y o 0" D.K. COURT |Order Dtd. arancH 13T
2024 24 MALLICK NO. 23 2024-08-23 No-
2023 -6
35)
WP (C) - WwRIT | o€
72923/ [29.08.20 ) oo0" D.K. COURT |Order Dtd. neaNcH 12T
2024 24 MALLICK NO. 23 |2024-08-23 No-
2023 -6
35)
(Se
WP (C) - WRIT
72924/ 129.08.20 COURT |Order Dtd. at
2024 |24 3397/2 |KHITISH NO. 23 |2024-08-23 BRANCH |-
024 -2
8)
_ (Se
72925/ (29.08.20 ggég;/ D.K. COURT |Order Dtd. giiECH at
2024 24 MALLICK NO. 23 |2024-08-23 No-
2023 -6
35)
_ (Se
72926/ 129.08.20 2”;9((1:;/ D.K. COURT |Order Dtd. g?iIECH at
2024 24 MALLICK NO. 23 (2024-08-23 No-
2023 -6
35)
WRIT
WP (C) - BRANCH gie
72927/ 129.08.20 COURT |Order Dtd. (DIVIS
2024 24 ;21/20 KEITISH NO. 23 (2024-08-23 TON Ti7
BENCH- |
3)
WP (C) - WRIT | (Se
72928/ 129.08.20 COURT |Order Dtd.
2024 |24 155/20 |KSHIETTH NO. 23 |2024-08-23 BRANCH IR




[ | 41)
WP (C) - WRIT | o€
32 172929/ [29.08.20 COURT |Order Dtd. at
3 2024 |24 37582/ |KSHIEITH NO. 23 /2024-08-23 BRANCH o
2023 -7
18)
__' (Se
WP (C) - WRIT
32 172930/ |29.08.20 COURT at
4 12024 04 37581/ |KSHIEITH NO. 23 BRANCH |~
2023 -7
18)
___ (Se
WP (C) - WRIT
32 172931/ 129.08.20 COURT |Order Dtd. at
5 2024 |24 159/20 |KHITISH NO. 23 /2024-08-23 BRANCH o
24 -8
41)
N WP (C) - (Se
32172932/ [29.08.20 |[g,c [M.D.BISWA COURT |Order Dtd. at
6 12024 24 L NO. 23 |2024-08-21 No-
2024
41)
N WP (C) - WwRIT | o€
32 172933/ [29.08.20 COURT |Order Dtd. at
7 12024 |24 37580/ [K.K. JENA NO. 23 (2024-08-23 BRANCH |0
2023 -7
18)
N WP (C) - wriT | (°©
32172934/ 129.08.20 25918/ D.K.MALLI COURT |Order Dtd. BRANCH at
8 12024 24 CK NO. 23 |2024-08-23 No-
2023 -6
35)
N WP (C) - wrIT | o€
32 172935/ [29.08.20 COURT |Order Dtd. at
9 2024 |24 37578/ [K.K. JENA NO. 23 (2024-08-23 BRANCH |0
2023 -7
18)
N WP (C) - WwRIT | o€
33172936/ 1(29.08.20 COURT |Order Dtd. at
0 2024 |24 37577/ |K.K. JENA NO. 23 |2024-08-23 BRANCH |_
2023 -7
18)
N WP (C) - WwRIT | o€
33 172937/ [29.08.20 |j 77" |D.K.MALLI COURT |Order Dtd. eanch 2t
1 12024 24 CK NO. 23 |2024-08-23 No-
2023 -6
35)
N WP (C) - WwRIT | o€
3372938/ (29.08.20 30889/ B.R. COURT |Order Dtd. BRANCH at
2 2024 24 SENAPATI NO. 23 (2024-08-23 No-
2023 -4
17)
N WP (C) - wrirT | (°©
33 172939/ [29.08.20 |) o " |D.K.MALLI COURT |Order Dtd. neancH 12T
3 12024 24 CK NO. 23 |2024-08-23 No-
2023 -6
35)
___ (Se
WP (C) - WRIT
3372940/ (29.08.20 COURT |Order Dtd. at
4 2024 |24 37584/ |KHITISH NO. 23 |2024-08-23 BRANCH |-
2023 -7
18)
33 [72942/ [29.08.20 [Wp(C)- KHITISH COURT |Order Dtd. WRIT | (Se
5 12024 24 37583/ NO. 23 |2024-08-23 BRANCH |at




[ 2023 -7 No-
18)
N WP (C) - WRIT | o°
3372947/ 129.08.20 30892/ B.R.SENAP c COURT |Order Dtd. BRANCH at
6 12024 24 ATT : NO. 23 |2024-08-23 No-
2023 -4
17)
N WP (C) - wriT | (°©
33 72948/ [29.08.20 COURT |Order Dtd. at
7 |2024 |24 27922/ [KHITISH  [C.0- g5 53 12024-08-23 BRANCH lyyo-
2023 -4
38)
N WP (C) - WwRIT | (o€
3372950/ 1(29.08.20 COURT |Order Dtd. at
5 loas ” 23738/ |P.N.NAYAK C. 5o, 23 1024 08-23 BRANCH |°°_
2023 -7
55)
N WP (C) - WwRIT | o€
33172952/ 129.08.20 COURT |Order Dtd. at
9 2024 24 23090/ |8.K.DAS  1C.0. q " 53 10024-08-23 BRANCH |o_
2023 -7
10)
N WP (C) - wrIT | 5©
34 172953/ |29.08.20 COURT |Order Dtd. at
0 2024 |24 23089/ [S.K.DAS  |C.0. |00 53 15024-08-23 BRANCH |o-
2023 -7
10)
N WP (C) - wrIT | (5©
34 [72954/ [29.08.20 COURT |Order Dtd. at
1 2024 24 23087/ [S.K.DAS  |C.0- 00" 53 15024-08-23 BRANCH |\
2023 -7
10)
N CRLMC- criMIn |(5€
34 |72955/ [29.08.20 | 0 |DEBENDRA |, COURT |Order Dtd. i at
2 |2024 24 oa SWATN NO. 23 2024-08-14 sc ES_
N WP (C) - (Se
3472957/ [29.08.20 [Jogcc” M. K. . COURT |Order Dtd. at
3 [2024 24 MOHANTY : NO. 23 (2024-08-28 No-
2024
6)
- ABLAPL (se
34 [72958/ [29.08.20 |- H. K. . COURT |Order Dtd. at
4 [2024 24 8789/2 |PATRA : NO. 23 /2024-08-27 No-
024 6)
[ ABLAPL (se
34 72959/ [29.08.20 |- H. K. . COURT |Order Dtd. sarL-s At
5 12024 24 8788/2 |PATRA : NO. 23 /2024-08-27 No-
024 11)
[ ABLAPL (se
34 172960/ [29.08.20 |- A. K. c COURT |Order Dtd. BATT—o 2T
6 12024 24 8783/2 |BEHERA : NO. 23 (2024-08-27 No-
024 8)
___ ABLAPL (se
34 [72961/ [29.08.20 - ;ﬁﬂiéB . ;gURg Order Dtd. at
7 |2024 24 8772/2 | e oip 9999-12-31 No-
024 8)
34 72962/ [29.08.20 [ABLAPL [sANJIB  [C.0. [COURT |order Dtd. BAIL-2 |(Se




12024

24 - KUMAR NO. 2 |9999-12-31 at
8824/2 |BHANJADEO OLD No-
024 10)
CRLMC- |NANDA COURT (se
72963/ 129.08.20 Order Dtd. at
2024 ” 3067/2 |KISHORE NO. 2 |0 eas e
024 ROUT OLD
10)
CRLMC- COURT (Se
72964/ |29.08.20 |10 G vo. 5 |order Dptd. at
2024 24 JAYASTNGH . 2024-08-28 No-
024 OLD
10)
CRLMC- COURT (se
72965/ 129.08.20 3110/2 GANESH NO. 2 Order Dtd. at
2024 24 SAHOO . 2024-08-28 No-
024 OLD
10)
WP (C) - |NANDA COURT (Se
72966/ 129.08.20 Order Dtd. at
004 ” 20474/ |KISHORE NO. 2 | oot on -
2024 ROUT OLD
10)
ABLAPL (Se
72967/ 129.08.20 |- I\K/%ﬂgg ESUR;‘ Order Dtd. at
2024 24 8773/2 | oin 2024-08-27 No-
024 10)
ABLAPL (Se
72968/ (29.08.20 |- S. ;gURg Order Dtd. sarL_o 3T
2024 24 8769/2 |CHOUDHURY oim 2024-08-27 No-
024 10)
ABLAPL (Se
72969/ [29.08.20 |- SRINIBASH ;gURg Order Dtd. at
2024 24 8774/2 |[MOHANTY oin 2024-08-27 No-
024 10)
ABLAPL (Se
72970/ [29.08.20 |- G. s. EgURg Order Dtd. at
2024 24 8790/2 |[MOHANTY oim 2024-08-27 No-
024 10)
ABLAPL (Se
72971/ [29.08.20 |- D. ;gURg Order Dtd. at
2024 24 8766/2 |MOHAPATRA oim 2024-08-27 No-
024 10)
WP (C) - |NANDA COURT (se
72972/ 129.08.20 Order Dtd. at
2024 02 20172/ |KISHORE NO. 2 9024-08-23 No-
2024 ROUT OLD
10)
ABLAPL (Se
72974/ [29.08.20 |- D. ESURg Order Dtd. at
2024 24 8771/2 |MOHAPATRA oib 2024-08-27 No-
024 10)
ABLAPL (Se
72975/ [29.08.20 |- p. R. ;gURg Order Dtd. at
2024 24 8760/2 |SWAIN OLb 2024-08-27 No-
024 10)




CMP-
72977/ [29.08.20 COURT |Order Dtd. at
2024 |24 893/20 b K SWAIN NO. 20 [2024-09-19 No-
24
10)
CRLA- CRIMIN | (°€
72980/ 129.08.20 991,20 |T. R. DAS COURT |Order Dtd. AL at
2024 24 s NO. 5 |2024-12-09 APPEAL g$—
CRLA- crIMIn | (5©
72981/ 129.08.20 529,20 P. K. COURT |Order Dtd. AL at
2024 24 e SAHOO NO. 5 |2024-08-28 wppEar Mo
11)
WP (C) - (Se
72982/ 129.08.20 19585/ PRADEEP COURT |Order Dtd. at
2024 24 KUMAR PAL NO. 5 12024-08-27 No-
2024
11)
ABLAPL (Se
72983/ [29.08.20 |- PRADIPTA COURT |Order Dtd. at
2024 24 8577/2 |BEURA NO. 5 12024-08-22 No-
024 11)
_ (Se
72984/ [29.08.20 §§§532 R. K. COURT |Order Dtd. at
2024 24 BARIK NO. 11 |2024-07-02 No-
024
11)
ABLAPL (Se
72985/ (29.08.20 |- PRADIPTA COURT |Order Dtd. at
2024 24 8578/2 |BEURA NO. 11 |2024-08-22 No-
024 11)
CRLMC- |SANTOSH (se
72986/ 129.08.20 COURT |Order Dtd. at
2024 24 3119/2  |KUMAR NO. 11 2024-08-28 No-
024 MAHANTY :
11)
ABLAPL (Se
72987/ (29.08.20 |- PRADIPTA COURT |Order Dtd. N
2024 24 8591/2 |BEURA NO. 11 |2024-08-23 No-
024 10)
CRLMC- |JYOTTI (se
72988/ 129.08.20 3141/2 |PRAKASH COURT |Order Dtd. at
2024 24 NO. 11 2024-08-28 No-
024 KAR
10)
ABLAPL (Se
72989/ [29.08.20 |- COURT |Order Dtd. at
2024 |24 g619/2 |F BEURA NO. 11 |2024-08-23 No-
024 10)
(Se
72990/ [29.08.20 ggg??z S. K. COURT |Order Dtd. at
2024 24 BEHERA NO. 11 |2024-08-28 No-
024
10)
72991/ [29.08.20 g?gg?; ASHUTOSH ;gURg Order Dtd. ;ie
2024 24 024 MOHANTY oim 2024-10-03 e




| 10)
ABLAPL (Se
37 [72992/ [29.08.20 |- o ORNEA FOUR Jorder pra. aarr_p [at
4 |2024 |24 6687/2 . 2024-08-23 No-
0 ROUTRAY OLD '
N CRLMC- COURT (Se
37 172993/ 129.08.20 3154/2 JADUNATH NO. 2 Order Dtd. at
5 2024 |24 PRADHAN . 2024-08-28 No-
024 OLD
11)
N CRLMC- COURT (Se
37 72995/ [29.08.20 | S om0 | oo vo. o |order Drd. at
6 2024 |24 : . 2024-08-28 No-
024 OLD
11)
[ ABLAPL (se
COURT
37 72996/ 129.08.20 |- Order Dtd. at
7 12024 |24 8geo /2 |F K BARIK gfb 2 12024-08-27 BAIL=2 |\ o
024 8)
N CRLMC- COURT (Se
37 72997/ 129.08.20 |5 - |GANESH vo. 5 |order ped. at
8 |2024 |24 SAHOO . 2024-08-28 No-
024 OLD 5
[ ABLAPL (se
37 72998/ (29.08.20 - ORI FOUR Jorder pra. aarr_o |2t
9 |2024 |24 6685/2 | ity oim 2024-08-28 No-
024 9)
N CRLMC- COURT (Se
38 72999/ 129.08.20 |3 "7 |GANESH vo. 5 |order ped. at
0 [2024 |24 SAHOO : 2024-08-28 No-
024 OLD 0
N CRLMC- |MANAS COURT (Se
38 [73000/ (29.08.20 Order Dtd. at
1 |2024 |24 3038/2 |RANJAN NO. 2 15024-09-04 No-
024 SAHOO OLD o
N CRLMC- |NIHAR COURT (se
38 173001/ [29.08.20 Order Dtd. at
> lboza | |oa 3044/2 |RANJAN No. 2 [LeeT To: .
024 SAHOO OLD 9$
___ (Se
BLAPL-
38 73002/ (29.08.20 COURT |Order Dtd. at
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